
KARTIKA 20, 1m (SAKAl 

',0& can only como nnder 184. T hat is all 
i aln aa,. 

SHRI P. RAMAMURTI: Today. 

SHaI RAGHU RAMAIAH: What is 
the ICOpe of the discussion ? 

MR. SPEAKER: It will be conftned 
oaIy to the specific issue raised by Shrl 
Ramamurti reaarding the attack on Shrimati 
Bose. It will be on a motion to be moved 
." Shrl Ramamurti. 

SHRI .RAGHU RAMAIAH : You have 
decided on the point whether it is sub 

. }tMIl«? 

MR. SPEAKER: You have not been 
able to me that it is sub Judice. It has been 
pendiDl before you since the last two days. 

13.27 ..... 

PAPERS LAID ON THE TABLE 

MIIrnlTBR'S (ALLow llIOBB, MEDIOAL 
TlU!ATJQI!U' AND OTHER PRIVILBOJlS) 
AMENDMENT RULES, ARMS (SHOOND 
AMENDMHNT) RULBS, SUl'RBIIB 
CoURT JUDGHS (TRA VJlLLlNG 
ALLOWANOlI) (AIIBNDMENT) RULlis 
AlilD NOTIFIOATIONS UNDHR THJI 

ALL-INDIA SHRVIOBB AOT 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA); I bel to lay on 
thaTable :-

(I) A copy of the Ministcn' (Allow-
1lIICC8, Medical Treatment aDd 
Other privileges) Amendment 
Rules, 1970 (Hindi and EnBlish 
versions) published in Notification 
No. G. S. R. 1266 in Gazette of 
India dated the 29th August, 1970, 
under sub·section (2) of section II 
of the Salaries aDd AlJowaDCCI of 

Ministers Act, 1952. [P/~ ht 
LIbrary. See No. LT-4220/70.] 

(2) A copy of the Arms (Second 
Amendment) Rules, 1970 (Hindi 
aDd English versions) published in 
Notification No. G. S, R. 1689 in 
Gazette of India. dated the 26th 
September. 1970, under sub·section 
(3) of section 44 of the Arms Act 
1959. [Placed in Library. See No: 
LT-4221/70.] 

(3) A copy of the Supreme-Court Jud-
SCI (TravellinB Allowance) 
(Amendment) Rules, 1970 (Hindi 
and English versi()n,) published in 
Notification No. G. S. R. 1960 in 
Gazette of India dated the 26th 
September. 1970, under sub-section 
(3) of section 24 the Supreme 
Court Judges (Conditions of Ser-
vice) Act, 1958. r Placed in Library. 
Su. No. LT-4222/70.] 

(4) A copy each of the following Noti_ 
fications under sub-section (2) of 
section 3 of the All India Services 
Act, 1951 ;-

(I) The Tenth Amendment of 
1970 to the Indian Police Ser-
vice ,Pay) Rules, 1954 (Hindi 
and English versions) publi_ 
shed in Notification No. G. 
S. R. 1207 in Gazette of India 

_dated the 22nd Augu.t, 1970. 

(ii) The Indian Police Service 
(Fixation of Cadre Strength) 
Sixth Amendment Regulatiold, 
1970 (Hindi and English ver-
sions) published in Notifica-
tion No. G. S. R. 1208 in 
Gazette of India dated the 
22nd AlIBust, ]970. 

(iii) The Indian Civil Service Pr0-
vident Fund (Amendment) 
Rules, 1970 (Hindi ~nd Enl-
lish versions) published in 
Notification No. G. S. R. 1231 
in Gazette of India dated the 
29th.AuIlUSl, l!nO. 
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(iv) Tbe Indian Civil Service (Non-
Europuln Members) Provident 
Fund (Amendment) Rules, 
197{) (Hindi and Englisb ver· 
sions) publisbed in Notifica· 
tion No. G. S. R. 1232 in 
Gazette of Iudia dated the 
Z9tIa Auaust. 1970. 

(v) Tbe Setmal1 of State's Ser· 
vices( General Provident Fund) 
AmeIIdmeat R.ules, 1970 
(Hindi and English venions) 
published in Notification No. 
G, S. R. 1233 iD Gazette of 
.. dia daled tbe2!ltb August, 
1970. 

(w, The Seon!tIIry of -State's Ser· 
~cI:IB (Medical MteDdaDce) 
'(Aman4meDt 1It.Iea, 1970 
{HiDdi and£ngliib venions) 
publisbed in Notification No. 
G. S. R. 1234 ia GaDtte of 

!mIiadated &be 3!Jtb Angust, 
1970. 

(vii) The Indian Civil Service 
f'amlly Peosion 'food (Un. 
:traDsfe~ Section) Amend-
1DtIIt Itules, 1970 (Hindi and 
EI18Usb ""rslnns) publisbed in 
'Notification No. G. S. R. 
123Sio Ga2'ette of India dated 
4be29tb August, 1970. 

(viii) The Tentb AlJIflIIdmeot of 
1970 to ibelndian Admini .. 
tatlve'SoMII.... (Pay) Rules, 
19S4'(Hlndi and Englisb ver • 
.... ) publisbed in Notiflca· 
tion Nn. G. is. R. 1237 in 
Ca2Jette ,of India dated tbe 
29£11, Atagust.1970. 

.(~) The Indian Administrative 
Service (Fixation of Cadre 
Strengtb) F ift b Amendment 
Regulation, 1970 (Hindi and 
Eaglisb venieDs) publisbed In 
Notification No. G. S. R. 
,U38 in Gazette of India dated 
tho ~ib Auanst, 1970. 

(II) TIle Indian PoI~ ... 
(Fixation of Cadl'\l 81 .... ) 
Fif,b Amendment Reaula· 
tions, 1970 (Hindi and Ena' 
Usb versions) pllbllthel In 
Notification No. G. S. R. 
1262 in Gazette of Iudla dated 
the 29tb AUBDSI, 19'1'0. 

(111) Tbe All India SeMlices (Provi-
dent Fund) Tbird A~
ment Rules, 1970 (HlIId! and 
Englisb versions) published to 
Notification 'No. O. 'II. It. 
1268 in Gazette of India dated 
tbe Sib SeplHlber, 1971. 

(Xli) Tbe Indian Civil Sema.1'INI· 
vident Fund Tbird Ameodmeat 
Rum, 1\)70 (Hiodi _d Boa· 
lisb versions) pu.lalillle4. 
Notikatloa No. O. S • .1l. 
1969 in Gazette of India dated 
tbe Stb September, 1970. 

(xiii) Tbe Indian Civil Service 
(Non·European Mcm~ 
Provident Fund Third Amena. 
ment Rules, 1970 (Hindi and 
'Englisb versions) pnbliihed in 
Notification No. G, S. R. 
,1270 in Gazette or lDdia <Mcd 
the 'SIb SoptGlber. :1".,. 

(SAl) The Secretal'¥ df State'. :IDr-
vices (General 'ProvideotlPuod) 
Third Amendment .Ild\ca, J1170 
(Hiotli 'and EnBlish ve'lliiau) 
ptlblisbcd'in NolitiGation No, 
G. S. R. 1271 in Gazette of 
India datedlbe Sth s.tom. 

,her, 1970. 

(zv) Tbe Indian Po&c ' .. 
Service (Probationers' Final 
Examination) AmeAdment 
'RegUlatio~, 1970 ,(Hindi and 
Englisb versions) publilbcd 
in Notification 'No. G. S. R. 
1275 in Gazette oUndia dated 
tbe Stb Septcllober, 1970. 

,(Xyj) ·The TbirtecDth ..Amendment 
ef 1970 10 the ',lndian Ad. 
miniatrative Servi", (1'11> 



Ibiles. 1954 (Hiedl tt1d Eng-
lish versions) published in 
Notification No. G. S. R. 
1316 in Gazette of India dated 
tho 12th September. 1970. 

(ml) Tile Indian Administrative 
ilervice (R_uilment) Amend-
IDCllt Ru ..... 1970 (Hindi and 
English versions) published 
in Notification No. G. S. R. 
1317 in Gazette of India dated 
the 12tb Septomber. 1970. 

(lIV1ii) 

("lis) 

the In4ian Administrative 
Service (Emeracncy Commis-
sioned and Short Service 
Commissioned OfficcIll) 
(Appointment by Competitive 
.Examination) Amendment 
Regulations. 1970 (Hindi and 
Englisb versions) publisbed 
in Notiflcatlon No. G. S. R. 
1313 in Gazette of India dated 
tbe 12th September. 1970. 

The Indian Police Service 
(Recruitment) Amendment 
ltules. 1970 (Hindi aDd Eng-
lish versions) published in 
'Notificatoin No. G. S. R. 
1332 in Gazette of India dated 
Ibe 12th Septomber. 1970. 

The Iadian P~ice Service 
(BlIICraenc;y C<>mmissioned 
,.., SIlort Service 
<kImmisaione4 OfficeIll) 
(Appoin4mcDt by Competitive 
Examinatli .. ) Amendment 
Regulation. 1970 (Hindi and 
English versi"ns) published 
in Notification No. G. S. R. 
1333 in Gazette of India~ 
tbe 12tb September. 1970. 

(ui) The indian Fonst·SerNiQe 
(Recruitment) Amendmoat 
Rules, 1970 (Hindi ud ED8~ 
li1b -venioas) • .published in 
Notification No. G. S. R. 
l680 in GazaltO. or India .dated 
me ,tilth SepIemIIor. 19'1D. 

~ "'the Seventh i\men'd~t 'Of . 
1970 to the Indian Adm1nis-
tratl'" Service (Pay) Rules, 

1954 (Hindi and Ellglilll :".,.. 
~ons)published· in Notifica-
tion No. G. S. R. 1699 in 
Oazette of India dated the 
26tb Septecnb9f, •. 970. 

(wii) o. S. R.!7CO published,iII 
Gazette of India dated tile 
26tb September. 1970 contain-
iog corrigendum t. NotiI8a-
rion No. G. S. 11.. lOll .... 
tbe 2Stb July. 1970. 

(lIl1iv) 

~v) 

(nVi) 

(xxvii) 

Tbe Fourteentb AmendmeBt 
of 1970 to the Indian Admi-
nistrative Service (Pay) Rules, 
1954 (Hindi and E~llah 'ftr-
siono) publisbed in NotIfica-
tion No. G, S. R. I'll ill' 
Gazette of India dated the 
3rd October. 1970. . 

The Indian AdminWtnttiWl 
Service (Fixation of. ~ 
Strctlgtb) sill Am~dm!mt 
Reaul.ations, 1970 (FJindi Il!Iif 
~lisb versions) pUblis.heci ¥I 
NoURcsY<¥i No. G •. S, ~ 
1734 in Gazette of In4ia daled 
tbo 3rd October, 1970. 

1lhc !ndian A~ 
Strength) Sentec Fi~.of 
Cadre SiIHh A~_~ 
gulations, 1970 (Hindi and 
Englisb versions) publisbed in 
Nolllication No.9 •. S. _R. 
1134 in Gazette of Ind~ ~ 
Iba 3r.d October. 1970. 

The Fifteenth Amendment of 
1970 to the Indian Admlnis· 
trative Service (Pay) Rulli, 
1954 (Hindi and :English ver. 
sions) .publisbed in Notifica-
tion No. G. S. R. H35 in 
Gazertte ()flndla -dated the 
3rd October • .,.;o. _ .. 
Tbe Indian &at ~ 
(l'IIy) Fooflh ... ndment 

'RuIes.ll)1O(Hiadiaad Ena-
!ish .-.ions) .,.tIIiIbod in 
Notification No. G. S. R. 



[ShTi Ram Niwas Mirdba] 
1758 in Gazette of India dated 
tbe 10th October, 1970. [PIQI!-
ed In Library. &e No. LT-
4223/70.] 

~BNBHll' (AMBNDMANT) RUUlB 

·SHRI RAM NIWAS MIRDHA: On 
behalf of Shri K. C. Pant, I beg to lay on 
th~ Table a copy of tbe Citizeoabip 
(Amendment) Rules, 1970 (HlDdi and 
Englisb versions) publisbed in Notification 
No: G. S. R. 1342 in Gazette of India 
dated tbe 19tb September, 1970, under sub-
section (4) of section 18 of tbe Citizcnshlp 
Act, 1955. [Placed In Library. &e No. LT-
42~/l~) 

r • 

Fl~ANOB AOOOUNTS, 1968-69 

THE DEPUTY MINISTER IN THE 
MiNISTRY OF FINANCE (SHRI K. R. 
G"NESH) .: On behalf of Sbri Vidya 
Charan Sbukla, I beg to lay on tbe Table a 
copy of tbe Finance Accounts of tbe Central 
Government for the year 1968-69, [Placed 
I .. Library. See No. LT-4226/70] 

RBPORT OF CsNTRAL SILK BoARD, 
,1969-70 AND NOTll!'IOATIONB 
:U·lIIDBR EXPORT QUALITY 
ColiTROL AND IN'PBOTION 

ACT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEW AK) : I beg to lay on the 
Table :-

. (1) A copy of the Annual Report of 
tbe Ceotral Silk Board for the year 
1969.70 under section 12A of the 
Central Silk Board Act, 1948. 
[Placed In Lib-ary. &e No. LT-
4225/70.] 

Yo '(2.) . Ie copy eacb of tbe followilll Noti-
fications (Hindi and English vcr-
aioDs) under sub-section (3) of 
_tion 17 of the Export (QuaUly 

ContIOl and Inspection) Act, 
1963 :-

(i) Tbe Export of Minerals and 
Ores.Group II (Inspection) 
Amendment Rules, 1970, pub-
lisbed in Notification No. 
S.O. 3271 in Gazctte of India 
dated tbe 1st October, 1970. 

(ii) Tbe Export of Footwear (Ins-
pection) Amendment Rules, 
1970, publisbed in Notification 
No. S. O. 3274 in Gazelle of 
India dated 5th October, 
1970. 

(iii) Tbe Export of Pesticides and 
their Formulations (Inspec-
tion) Rules, 1970, published 
in Notification No. S. O. 3311 
in Gazet te of India dated the 
7th October, 1970. 

(iv) The Export Rubber Hosea 
(Inspection) Amendment 
Rules, 1970, published in 
Notification No. S. O. 3319 in 
Gazette of India dated the 
12th October, 1970. 

(v) Tbe Export of Jute ProdllCtl 
(Quality Control and Inspec-
lion) Rules, 1970, published 
in Notification No. S. O. 3396 
in Gazette of India dated the 
14tb October, 1970. [P'-t/ 
In Library. &e No. LT-
4227f70.] 

13.21 lin. 

CORRECTION OF ANSWER TO 
SUPPLEMENTARY QUESTION IN 
CONNECTION WITH S. Q. NO. 122 r.. PBNSION TO SHRIMATI 

SHAWAHAN BEGUM 

THE DEPUTY· MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): In reply .tQ the 
luI. lupplemcnwy question by ShriD. N. 


